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BUREAU OF INDIAN STANDARDS
Attachment to Licence No. CM/L- 5530963

CM/L-No Name of the Licensee with the Factory
Address Name of the Product Indian Standard No.

5530963 SRG Iron & Steel (P) Limited -36-A, Hume
Pipe Basti Sakchi , , Jamshedpur : 831001 Crow-bars and Claw-bars IS 704 : 1984

Endorsement No. 13 Dated 28-Mar-2025

Whereas, the licence was valid upto First April Two Thousand Twenty Five.

Now, consequent upon renewal, the validity of the licence given in schedule of the Licence Dated 31-MAR-2025 has been extended from First April Two
Thousand Twenty Five to Thirty First March Two Thousand Twenty Six

And, whereas the renewal was deferred till 28-Mar-2025 and licensee was not allowed to use or apply the Standard Mark from 26-Apr-2021 to 28-Mar-2025.

Other terms and conditions of licence remain same.

Branch Head (Jamshedpur Branch Office)
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BUREAU OF INDIAN STANDARDS
Attachment to Licence No. CM/L- 5369073

CM/L-No Name of the Licensee with the Factory
Address Name of the Product Indian Standard No.

5369073
SRG Iron & Steel (P) Limited -36-A, Hume
Pipe Basti Sakchi Jamshedpur , , Jamshedpur :
831001

Powrahs IS 1759 : 1986

Endorsement No. 18 Dated 30-Dec-2024

Whereas, the licence was valid upto First January Two Thousand Twenty Five.

Now, consequent upon renewal, the validity of the licence given in schedule of the Licence Dated 31-DEC-2024 has been extended from First January Two
Thousand Twenty Five to Thirty First December Two Thousand Twenty Five

And, whereas the renewal was deferred till 30-Dec-2024 and licensee was not allowed to use or apply the Standard Mark from 18-Feb-2020 to 30-Dec-2024.

Other terms and conditions of licence remain same.

Branch Head (Jamshedpur Branch Office)
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Ref No. JA2376'A....... 

2. 

3 

4 

With reference to the application dated 20 |2003 of Sii PDPandes, (Chairmarn, MMs. SRi OH K Sieel {P} Ld, 

Vill-Gerua. Po- Patamada for consent under section of the Air {Prevention & (oni rol of Pollutoni Act !OR1, he thet 

Is are granted consenl iv operate lis their Indusirial Piant at Vill.Gerua. Po- Paiailieda. Jatshedpus- fot the peiici 

trom )L,04 2003 to 3i/03: 2005 with the loliowing conditions 

6 

9 

JHARKHAND STATE POLLUTION CONTROL BOARD 

CONSTITUTED UNDER THE AR (PREVENIION & CONTROL OF POLUiON) ACT 1981 
T. A. Division Building ( Ground Floor), H.E.C. Campus, Dhurwa, Ranchi 834004 

To, 

EMISSION CONSENT ORDER 

That. he/they shall not make an alteration, addition. deletion or modification n the niarnt ethout the ror cieararc: 

from the board and shal! aisu abide by the obligations uiier seuiions 22, 23 iid 3iA uf dc .biu tPieYCiliut 

Control of Pollution) Act, 1981 and shail further extend cU-0peraiion lo ihe Board it perioMUg iis luncticns 

entrusted under sections 24. 25, and 26 of the Act: 

That, he they shall comply with the requirements of uie |4 o! the Enviroment (Protection) Kules, iy36, rules +, . 

7,9, 10 and 1l of the Hazarcdous Wastes (\ Sanagement and Handlingì Ruies 989, and ) r1les d 5 ?N|0 11. 

12, 13. 15, 17 and18 of the Manufacture, Storage and Inmport oe lazai dous Chemicals Ruies. i989. aid the 

provisions of the Public Liability Insurance Act, 1991, whicheveI 1s appicable. 

That, he/they shall monitor his/their emission(s) and ambient air quality fro Iepresentatne ponts rgularly and 

shall maintain its qualitv in confornity with Boarl's standards and shall produee ts proof as and when asked for 

Her they shall submit Environmental Statement by 30 Sept. every year. 

Ph 0651-2403851 

Fax:0651-2403850 

That. he thev shall submit application for consent again 30 days before the expiration ot the period of consent ie 

31/03/20)5 or within 30 days from the date of reciept of this order. irhichever Is apriicahle 

He/they shall submit the stack(s) monitoring report within conset period. 

He/they shall submit .Aibient Ar Quality Report withn consent pernod. 

He/they shall continue tree plantation & shall maintain. 

The unit shall implement Rain water harvesting plan 

Sri P.D.Pandey, Chairmau 

Daie !7 2N6 

M/s. SRG Iron & Steel (P) Ltd 
Vilt-Gerua, Po- Patamada 
Jamshedpur-00 

BOARD ANALYST 
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